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Total 38047.84 19756.50 54828.64 1482.07 25007.76

* Information has been received from only a few districts from the concerned States/UTs.

[Translation]

Passenger Amenity Special Monitoring Cell

*225. SHRI JAGAT VIR SINGH DRONA : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether the Passenger Amenity Special 
Monitoring Cells have been set up at divisional or regional 
railway headquarters;

(b) if not, the reasons therefor;

(c) whether any plan has been chalked out by the 
Government for setting up of such cells; and

(d) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS 
PASWAN): (a) to (d) Yes Sir. Cells have been set up at nine 
Zonal Railways and 59 divisional headquarters. 
Arrangements are also being made for setting up these 
Cells in newly set up zones/divisions.

Irregularities Prevailing in Railways

*226. SHRI MANOJ KUMAR SINHA :
SHRI RAMMURTI SINGH VERMA :

Will the Minister of RAILWAYS be pleased to state:

(a) whether some players and personnel of railways

have recently sent detailed facts of corruptions and 
irregularities prevailing in the sports department;

(b) if so, the details thereof;

(c) whether the Government have conducted any 
inquiry in this regard; and

(d) if so, the outcome thereof?

THE MINISTER OF RAILWAYS ( SHRI RAM VILAS 
PASWAN) : (a) Yes, Sir.

(b) to (d) One complaint each has been received by 
Northern Railway and Chittaranjan Locomotive Works 
alleging irregularities in appointment/s against sports quota 
on the basis of false/forged certificates. The investigation 
is in progress in both the cases. An anonymous complaint 
alleging acceptance of illegal gratification in the appointment 
of one sports person was also received in the Railway 
Ministry recently and on investigation no irregularity was 
noticed.

[English]

Opening of More Zones and Divisions

*227. SHRI SARAT PATTANAYAK :
SHRI ASHOK PRADHAN :

Will the Minsiter of RAILWAYS be pleased to state:

(a) whether three new zonal railways, comprising


